o1 § f&m Laid
{Shri R. V. Syaminathan]
A

vergpn of tho peport of subsidiary
co;nany.' [Piaced in Librury. See
No. LT-341/80]

(1) A copy of the Annual Report
(Hind: and English versions) of the
National Cooperative Development
Corporatlon, New Delhi for the year
150279 under sub-section (3) of sec-
tion 14 of thy National Cooperative
Development Corporation Act 1962
{Placed i Labrary. See No. LT—
342/801. |

(8) A copy of the Annual Report
of the National Council for Couopera-
tive Training, New Delhi for the year
1978-79. [Pilaced in Library. See No.
LT-343/80].

(Interruptions)

ANNUAL ACCOUNTS OF THE DLIHI Uni-
VERSITY FOR 1978-79 WITH STATEMENT
FOR DELAY, AUDITED ACCOUNIS OF
INvIAN  INSTITUTE OF MANAGEMENT,
CALCUTTA FOR 1977-78, ANNUAL REPORT
Or INDIAN INSTITUTE OF TECHNOLOGY,
Kanrur witH REVIEW For 1978-79 AND
ANTIQUITIES AND  ARI TrFASURES
(Ampr.) RULEs 1979,

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAI WEL-
FARE (SHRI B. SHANKARA-
NAND): I beg tg lay on the Table:--

(1) (i) A copy of the Annual Ac.
counts (Hindi and English versions)
of the Delhi University, Delhi for the
vear 1978-79 together with Audit
Repoi1t thereon.

(ii) A statement (Hindi and
English versions) showing reasons
for delay in laying the above docu-
ment, [Placed in Library. See No.

* LT-344/80].

(2) A copy of the Audited State-
ment of Accounts (Hind: version*) of
the Indian Institute of Manegement,
Caleulta, for the year 1977-78 [Plac-
ed in Library. See No, 1.T-345/80].
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(3) (i) A copy of the Annual Re~
port (Hindi and English veisions)
of the Indian Institute of Technolo~
gy, Kanpur, for the year 1978-79.

(ii) A copy of the Review (Hindi
and English versions) on the work-
ing of the Institute. [Placed in Li-
brary. See No. LT-346/80).

(4) A copy of the Antiquities and
Art Treasures (Amendment) Rules,
1979 (Hindi and English versions)
pubiished 1n Notification No. G.S.R.
683 (E) in Gazette of India dated the
6th December, 1979, under sub-section
(3) of section 31 of the Ant:quities
and Art Treasures Act, 1972, [Placed
in Library. See No. LT-347/80].

(Interruptions)

BETwa RIVER BOARD (AMDT.) RULES,

1979 AND ANNUAL REPORT OF BETWA

RivER BOARD, JHANSI FOR 1978-79 WITR
STATEMENT FOR DELAY

THE MINISTER OF ENERGY
AND IRRIGATION AND COAL.
(SHRI A. B. A, GIIANI KHAN
CHAUDHURI): I beg to lay on the
Tabhle—

(1) A copy of the Betwa River
Board (Amendment) Rules, 197%
(Hindi and English versions) pub-
lished in Notification No. G,S.R. 16
in Gazette of India dated the 5th
January, 1980, under section 24 of
the Betwa River Board Act, 1976.
|Placed in Library, See No. LT-
348/80].

(2) (i) A copy of the Annual
Report (Hindi and English wver-
sions) of Betwa River Board,
Jhansi, for the year 1978-79, under
sub-section (1) of section 15 of the
Btwa River Board Act, 1976.

(i1) A statement (Hindi and
English versions) showing reasons
for delay in laying the above re-
port. [Placed in Library. See No.
1.7-349/80].

(Inlerruptions)

*Bnylish version of the Audited Acc
2nd Fevrunary, 1980.

ounts wag laid on the Table on the






